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ASI Objection on underground
Rail Project in Delhi

1674. SHRI JANARDHANA
POOJARY: Will the MINISTER OF
URBAN AFFAIRS AND EMPLOYMENT
be pleased to state:

(a) whether it is a fact  that
Archaeological Survey of India (ASI) has
raised objections to underground rail
project in Delhi which may cause damage
to some historical monuments;

(b) if so, the details of such objections
and the names of monuments likely to be
affected; and

(c) the measures Government propose to
take ' to ensure safety of such monuments?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS
AND EMPLOYMENT (SHRI
BANDARU DATTATREYA): (a) and (b)
Yes, Sir. The archaeological Survey of
India (ASI) has raised objections to the
alignment of underground metro corridor
and surface/elevated rail corridor of MRTS
Project near the locations of Jantar Marttar
and Kashmcre Gate monumenti/City Wall.

(c) The following measures are proposed
to be taken to ensure safety of the above
monuments during construction and
operation of the Delhi MRTS Project:—

(1) Stabilisation of soil to improve its
strength before taking up construction

activities.

(ii) Selection of suitable construction
methodology to mtnimtse
vibrations during the construction

period.

(iii) Use of special track fittings to ensure
that the vibrations caused' due to
train operation largely get absirbed
ub tge tracj etryckyb
utself

(iv) Other measures as may be suggested
by General Consultants
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to the project and the National Physical
Laboratory whose advise have been sought
for, as suggested by ASI.
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Houses for Economically Weaker Section

1676. SHRI GOVINDRAO  ADIK:
Will the Minister of URBAN AFFAIRS
AND EMPLOYMENT be pleased to
state:

(a) whether Government have called
for proposals from the State Governments
under the Central Sector
Scheme for construction of Louses under
econonically weaker sections of
'Swrnmunity;

(b) if so, the dctairs of guidelines
issued for formulating proposals by the
State Governments and response received
from the State Governments;



